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Title: Regarding Adjournment motion on the issue of alleged statements made by in Dharma Sansad in Delhi.
(Adjourment motion disallowed).

SHRI BASU DEB ACHARIA : Mr. Speaker, Sir, yesterday, in Dharma Sansad held in Delhi, the leaders of VHP
...(Interruptions)
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SHRI BASU DEB ACHARIA : Sir, yesterday, in Dharma Sansad, the leaders of VHP have made provocative
statements. This will...(Interruptions)
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DR. VIJAY KUMAR MALHOTRA : Mr. Speaker, Sir, have you accepted his notice for Adjournment Motion?

MR. SPEAKER: No; | have not accepted it. He is giving the argument as to why this matter should be taken up as
an Adjournment Motion.

SHRI BASU DEB ACHARIA : Sir, the leaders of VHP have made provocative statements in Dharma Sansad in
Delhi. Such statements will vitiate the atmosphere and will incite communal tension in the country. They have stated
that they are for Hindu Rashtra and those who are the sons of Babar will be driven out of this country. This kind of
provocative statements have been made by VHP leaders. So, | demand that the Home Minister should clarify
whether the Government subscribes to such a view expressed by VHP.

Sir, by making such statements in Dharma Sansad, they are attempting to obliterate the judgement of the court.
The matter is still pending in the court.

The Government has been trying to get the stay order vacated that was imposed last year. ...(/nterruptions)
MR. SPEAKER: | have disallowed his Adjournment Motion. Now, Yogi Aditya Nath will speak.

...(Interruptions)






